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|Shri K. Lakkappal

Wih the growth of industries, our
cities and major town are subjected
to air pollution as well caused by
toxic pollutants emitted by industries
and by moving vehicles, There have
been recent reports about a high
degree of contamination {rom
indusirial wasteg in the wazir-
pur area of Delhi and Pol-
lution of surroundings due to the
waste material emanating from the
Nuclear Fuel Complex in Hyderabad.
Similar are the reporfs of pollution of
the air extending over several kilome-
ters by black graphite dust emilted by
the factory of Graphite India ILtd,
siuated near Bangalore.

This problem is g national problem
and requires to bhe tackled on a war-
footing, The States which have not
yvet adopted the Water (Prevention
and Control of) Pollution Act are to
be persuaded to adopt them scon and
joint efforts have to be made by the
Centre and the States in the direction
of prevention. Control and abatement
of water and atmosphere pollution.
The schemes are to be drawn up and
implemented quickly for the disposal
of sewage in the major towns where
such facilities do not exist now. If
necessary, Ordinance or legislation
may be adopted.

(rv) DETERIORATING ECONOMIC CON-
DITION OF HANDLOOM  WEAVERS OF
UTtrArR PRADESH.
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